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Government of Jammu & Kashmir 

Revenue Department 
Civil Secretariat 

Notlflcatlon 
Jammu, the J31tl March, 2018 

SRO. /L/ 0 - In exercise of the powers conferred by clause(b) of 
section 3 of the Jammu and Kashmir Grant of Permanent Resident 
cerlilicale (Procedure) Acl. \963 (Act No. XIII of 1963), and in 
supersession of all previous Notificalions issued in this behalf. the 
Government hereb y appoinl Ms. Ritu Mahajan. Sub Divisional 
Mogislrale Ghagwal fo be fhe competent authority for the 
purposes of the said Act within the territorial jurisdiction of Sub 
Division . Gagwal or District Samba. 

By order of the Government of Jammu and Kashmir. 
Sd/-

(Shahid Anayatullah} lAS 
Commissioner/Secretary fo Government 

Revenue Department 

No:Rev/LB/ll/2017 
Copy lo \he: 

Dated: l3 .03.20 l 8 

1 Financial Commissioner. Revenue. J&K, Jammu. 
2 Commissionet!Secrelory to Government. General 

Adminlslrolion 

De)::ortmenl. 
3 C1vi51ona\ Commtssioner. Jornmu 
4 SecH~iOfY to Government Depor\men\ of Low. Juslice and 

Parliamentary Afforistwith 7 coptes) . 
5. Deputy Commissioner. Samba. 
6 Disecror Archieves. Archeology & Meoseums. J&K . . Jo~mu. 
7. Manager Government Press. Jammu for pubhcohon 1n the Govl. 

Gozetlee. • lth Hon'bte M1nister. 
8 OSD with Msnister for Revenue for 1nlormohon ° f~r information of the 
9 Special Assistant to MiMter lMOS) Revenue 

Han 'b!e Minis fer 1 10 Pvt. Secretory Ia Commissioner/Secretory o 
nt. Revenue 

Deportment 
li.f/C website Revenue Deportment 4~~\q 
12 Notiiicohontslock li\e. 

(Ala Ahmad)KAS 
Deputy secretary 1 Government 

Revenut:::,~Ei.partm 


